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[The Duputy Chairman in the Chair]

- SHR1 SUBRAMANIAN SWAMY:
Madam, 1 gave a notice of privilege
against  Shri  Gopalsamy, ., . (Interrup-
tions)... .

_ THR DEPUTY CHAIRMAN: First Tet
ine finksh papers to be laid on -the Table..

1. Report and Accounts (1989-90) of the
Childrens’ Film Society India, Bombay
and related papers. . .

TI. Report of Justice Harbans Singh Rai

Commission of Inquiry re. the death
" of Shri Jagdev Singh Kbudian, Member
.. of Lok Sabha.

THE MINISTER OF STATE IN THE
© MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION -AND
BROADCASTING (SHRI SUBODH
KANT SAHAY): Madam, [ fay on the
Table a copy each (in English and Hindi)
of the following papers:— ' )
) (a) Annual Report and Accounts
of the Children’s Film Society India,:
Bombay, for the year’ 1989-90, together,
with the Auditorss Report on the
Accounts,
(b) Statement by Government accept-
ing the above Report.

(c) Statement giving reasons for the
delay in laying the papers mentioned
at “a) above. '

laced in Library, See No. LT—
2239/91 for (a) to (¢)]

(ii) Report of Justice Harbans Singh
Rai Commission of Inquiry to enquire
into the circumstances which lead to
the death and the cause of death of
Shri Jagdev Singh Khudian, Member
of the Lok Sabha, together .with Memo-

" randum ‘of Action ' {aken thereon.
[Placed in Library, See No, LT--2177 /
91} :

1. Accounts (1989-90) of the Annual Ac-
counis of the Employees State Insurance
Corporation, New Delhi and related
papan,

on the Table 212

1. Report and Accounts (1989-90) of the
National Institute for the Mentally
Handicapped, Secunderabad- and related

papers.

- Il 'The Employees’ Depesit linked Inso-
rance (Second Amendment) Scheme,
1990 '
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